
THE ARMED QORCES (SPECIAL POWERS) 
CONTI~UANCE ACT, 1965 

[lst April, 19651 

An Act to continue the Armed \Forces (Special Powers) Regula- 
tion, 1958 for a further period. 

\ 

BE it enacted by Parliament in the Sixteenth Year of the 
Republic of India as follows: - 

Short title. 1. Act may ble called the ~ r h e d  Forces (Special Powers) 
Continuance Act, 1965. 

I 

Amendment 2. In the Armed Forces (Special Powers) Regulation, 1958, in 
of section 1 
o f ~ e g u l a -  section 1, in sub-section (4),  for the words "seven years", the words 
tion 2 of "eight years" shall be substituted. 
1958. 


